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ScHoOOL OF FOREIGN LANGTAGES

*226. Surr H, V. TRIPATHI: Will
the Minister of DEFENCE be pleased to
state:

(a) the number of persons who
passed the Interpretership course {rom
the School of Foreign Languages in
each language since 1951-52; and

(b) the number of examinees who
(i) passed; and (ii) failed during
1956-57 and 1957-58 in each language
course conducted by that School?

Tue DEPUTY MINISTER oF
DEFENCE (Surr K. RAGHURAMAIAH):
(a) and (b). Two statements are
placed on the Table of the Rajya
Sabha.

STATEMENT

1. Number of persons who passed the
Interpretership course

Languages Nurber of
persons
Chinese . . . . &3
French . . . . 9
German . 6
Japanese 1
Persian . . . . 7
Russian . . . . 3
Tibetan 2
TorAaL 44

—

II. Number of passes and failures in each
language course in 1956-57 and 1957-5%
conducted by the School of
Foreign Languages,

No. of per-  No. of
Languages sons passed  persons
failed
1956-57
Preliminary course
Arabic . . . 2 e
ghinc;e . 12 2
renc X
German . R . 47 2
Japanese . . 7 1
Persian . . . 5 .
Russian . . . 24 6
Tibetan . . . 1 2
ToTAL 98 27

[ RAJYA SABHA ]

16¢6

7

to Questions

No. of per- No. of
- Luguages sons passed  persons
failed
Advanced course
Arabic 3
Chinese . 2
French 5
Persian . 4 2
Russian . 6 1
20 3
Interpretership  course
Chinese . . . 4
1957-$8 (up to 31-1-58)
Preliminary course
Arabic 2
Burmese 3 2
Chinese . 3 3
French 30 21
German . . 38 10
Persian . . . 3 3
Russian . 38 35
117 74
Advanced course
German . . . 7
Interpretership  ~ourse
Chinese . 1
French 4
German . 1 I
Japanese 1 I
Persian . 2 ..
Tibetan . . 2 ..
II 2

OQFFICE ACCOMMODATION FOR THE Hrima-~
cHAL PRADESH TERRITORIAL COUNCIL
AND RESIDENTIAL ACCOMMODATION
FOR THE STAFF OF THE COUNCIL

*230. SurimATI LILA DEVI:
the Minister of HOME AFFAIRS
pleased io state:

Wil
be

(a) whether it is a fact that the
Himachal Pradesh Territorial Council
is experiencing difficulty in getting
suitable office accommodation as well

as residential accommodation for its
staff; and
(b) if so, what action has been

taken by Government in this connec-
tion?
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THE MINISTER OF HOME
AFFAIRS (SHr1 GoviND BALLABH
PaNT): (a) and (b). Two buildings

called “Ava Lodge” and *“Red build-
ings” have been placed at the disposal
of the Territorial Council. The office

of the Council is located in the Ava !

Lodge while the Red Roof has been
given to the Chairman for his resi-
dence. The Council’s request for more
office accommodation is receiving con-
sideration. No request has been re-
ceived by the Government of India.
for additional residential accommoda-
tion. -

EmMBEzZ»EMENT CASES PENDING AT THE
TIME OF FIRE IN THE HIMACHAL
PRADESH SECRETARIAT

*231. Surim/ 11 LILA DEVI: will
the Minister of HoME AFFAIRS be
pleased to state the number of cases
of embezzlement from the various
Departments pending with the Hima-
chal Pradesh Administration at the
time when the Himachal Pradesh
Secretariat building caught fire?

Tre MINISTER or STATE IN THE
MINISTRY or HOME AFFAIRS
(SHr1 B. N. Darar): Nine.

PURCHASE OF FURNITURE FOR HIMACHAL
PRADESH CECRETARIAT

*232. SHrRiMmATI LILA DEVI:
the Minister of HoME AFFAIRS
pleased to state:

Wwill
be

(a) what is the amount of expendi-
ture incurred in 1957-58 on the pur-
chase of furniture for the Himachal
Pradesh Secretariat; and

(b) who were the officers deputed
to make these purchases?

THE MINISTER or STATE 1IN THE

MINISTRY or HOME AFFAIRS
(SHrr B. N. Darar): (a) Total ex-
penditure incurred SO far is
Rs. 72,944,52.

(b) Purchases were made by an
Emergency Purchase Committee con-
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sisting of the Assistant Secretaries,
Development, Finance and Adminis-
tra.ijon Departments.

to Questions

TEMPORARY GOVERNMENT EMPLOYEES
AND THEIR CONFIRMATION

39. Ssrt MAHESWAR NAIK: Will
the Minister of HoME AFFAIRS be
pleased to lay on the Table of the
House a statement showing:

(a) the classwise number of tem-
porary Government of India employe-
es who had put in continuous service
for more-than five years as on the 1st
January, 1956; and

(b) the classwise number of such
employees amongst them who have
since been confirmed?

Tue MINISTER oF STATE iN THE
MINISTRY or HOME AFFAIRS
(SHrI B. N. DaTtar): (a) and (b). The
information is being collected and will
be laid on the Table of the House in
due course.
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